FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF MAAGRITA EXPORTS LIMITED

RELEVANT PARTICULARS
1. Name of corporate debtor MAAGRITA EXPORTS LIMITED
2. Date of incorporation of corporate debtor 20.04.2004
3. Authority under which corporate debtor is Registrar of Companies, Chennai
incorporated / registered
4. Corporate Identity No. / Limited Liability U51229TN2004PLC053001
Identification No. of corporate debtor
Al Address of the registered office and Registered Office: MDA Tower, Ground Floor, New
principal office (if any) of corporate debtor No.6, Old No.12, Appavu Gramani 1st Street, Raja
Annamalaipuram, Chennai - 600028.
6. INSOLVENCY COMMENCEMENT DATE 29.01.2026
7. Estimated date of closure of insolvency 28.07.2026 ie. 180 days from Insolvency
resolution process Commencement Date

8. | Name and registration number of the | Dr.S.R. SHRIRAAM SHEKHER
insolvency professional acting as interim | IBBI/IPA-003/IP-N000144/2017-2018/11598
resolution professional

9. Address and e-mail of the interim resolution | Flat No.ll, Prayag Apartments, 1% Floor, 8/15,

professional, as registered with the Board Gandhi Nagar First Main Road, Adyar, Chennai —
600020. Email Id : shekhershriraam@gmail.com
10. | Address and e-mail to be used for Flat No.11, Prayag Apartments, 1* Floor, 8/15,
correspondence with the interim resolution Gandhi Nagar First Main Road, Adyar, Chennai —
professional . 600020. Email Id: maagrita.cirp@gmail.com
11. | LAST DATE FOR SUBMISSION OF 12.02.2026
CLAIMS
12. | Classes of creditors, if any, under clause
(b) of sub-section (6A) of section 21, Not applicable as per information
ascertained by the interim resolution Available with the IRP till date.
professional
13. | Names of Insolvency Professionals identified
to act- as Authorised Representative of Not Applicable

creditors in a class (3 names for each class)

14. | a) Relevant Forms and
b) Details of authorized representatives are

available at- Not Applicable in view of Col. 13 WEB LINK: https://ibbi.gov.in‘fhome/downloads

Notice is hereby given that the National Company Law Tribunal Chennai Bench-l1 has ordered the
commencement of a corporate insolvency resolution process of the M/s. MAAGRITA EXPORTS
LIMITED on 29.01.2026 (Order copy was received by the IRP on 03.02.2026).

All creditors of M/s. MAAGRITA EXPORTS LIMITED are hereby called upon to submit their claims with
proof on or before 12.02.2026 to the INTERIM RESOLUTION PROFESSIONAL at the address mentioned
against entry No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by post or by electronic means.

The claim may be submitted in their specified Forms: Form B — Operational Creditor (other than workmen &
employees, Form C — Financial Creditor, Form CA — Financial Creditor in A class, Form D — Workmen/
Employee. Form E — Authorised Representative of workmen/employees & Form F — Other Creditors.
Submission of false or misleading proofs of claim shall attract penalti
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IBBI/IPA-003/IP- N000144/2017-18/11598
AFA valid till 31.12.2026
Interim Resolution Professional
MAAGRITA EXPORTS LIMITED (Under CIRP)

Date: 04" February 2026
Place: Chennai-600020
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PUBLIC ANNOQNCE%ENT
[ Under Regulation the Insolvency a nkruptc Board of India

(Insolvency Resolution Process for Gorporate Persons egulatlons 2016 ]
FOR THE ATTENTION OF THE CREDITORS OF MAAGRITA EXPORTS LIMITED

#lon, Circla Chennai RELEVANT PARTICULARS
Hiahgoc asiEl No s U8 2858 9950 Name of Corporate Debtor MAAGRITA EXPORTS LIMITED
REQUIRED 2| Date of incorporation of Corporate Debtor | 20.04.2004

M from the owners of commercial space
of peoupation/under construction/ vacant
vhich is suitable for Bank premises, with
ATM atthe following locations:

tegory B:;*p:i@a Regianal Office
£TRO 2500 GHENNAI NORTH

sbaite ; https : / / www.canarabank.com
ion forms may be downloaded from
ymission; 20.02.2026 upfo 3:00 PM
1, amendments, if any, will be hosted in

Assistani General Manager
Chennai Circle

3| Authority under which Co
is incorporated / registera

ate Debtor | Registrar of Companies, Chennai

HCorporate Identity No. / Limited Liability | U51229TN2004PLC053001
|dentification No. of Corporate Debtor

| 5| Address of the Registered Office and Registered Office : MDA Tower, Ground Floar,
New No.6, Old No.12, Appavu Gramani 1t Strest,

Principal Office (if any) of Corporate Debtor
b gl i @knnamala@uram ennal A00028.

| 6| INSOLVENCY COMMENCEMENT DATE | 29.01.2026
7| Estimated date of closure of 28.07.2026 .. 180 days from Insolvency
insolvency resolution process: Commencement Date

CIAL cOCHIN INTERNATIONAL AIRPORT LTD

The Tender document will be issued from 10/02/2026 to 26/02/2026
on payment of Rs 2950/- (GST inclusive) by Bank Transfer / demand
draft favouring CIAL from the Operations Department of CIAL,

For eligibility criteria and other details, visit our website www.cial.aero

8{ Name and regisiration number ofthe | Dr. S.R. SHRIRAAM SHEKHER
insolvency professional act IBBUIPA-003/1P-N000144/2017-2018/11598

interim resolution professional
FlatNo.At, PmyagApamnen!Msl Floor, 815, Gandhi

9| Address and e-mail of the interim
resolution professional, as registered Nagar First Main Road, Adyar, Chennai - 800020,
Email Id : shekhershriaam@gmail.com

with the Board
10{ Address and e-mail to be used for Flat No.11, Pr'i?ag Apartments, 1st Floor,
8/15, Gandhi Nagar First Main Road,

correspondence with the interim
resolution professional Adyar, Chennai - 600020.
Email |d : maagrita.cirp@gmail.com

11| LAST DATE FOR SUBMISSION OF CLAIMS | 12.02.2026

» DEPARTMENT OF WATER
\DDITIONAL CHIEF ENGINEER,
'N CIRCLE, BALANGIR
gir@gmail.com

ce No.09 of 2025-26"

N NO.ACE, BOIC-D9 of 2025-26

vil Warks

2 (Twn)
5. 120.17 Lakh to 187.53 lakh (Excluding
ST]

' & ‘B' Class
2 (Twelve) Calendar months.

L11.02.2026 at 10.00 AM to 25. 02 2026
310 5.30 PM
1.21.02.2026 up to 5.30 PM

1.25.02.2026 up to 5.30 PM

1.26.02.2026 at 11.00 AM in the office of
& Additional Chief Engineer, Balangir Ir-
zation Circle, Balangir

| be intimated after Evaluation of Techni-
1l BID

{ditional Chief Engineer, Balangir Irriga-
an Circie, Balangir, At- Laltikra, PO- Ra-
ndra College, Dist: Balangir, PIN-767002.
de available in Govt. web-site only, Further
ement portal- https://tendersorissa.gov.in
Sd/- Milrtlunal Chief inz!near

B ir Irrigation Circle, B

12| Classes of Creditors, if any, under Mot applicable as per information
Clause (g% of Sub-section (6A) of available with the IRP till date.

Section 21, ascertained by the interim

resolution professional

13| Names of Insolvency Professionals identified | Not Applicable
to act as Authorised Representative of
Creditors in a Class (3 names for each class)

a) Relevant Forms and WEB LINK: https:/fibbi.govinhome/downloads
b Details of authorized representatives are

available at- Not Applicable in view of Col. 13

T

Nofice is hereby given that the National Company Law Tribunal Chennai Bench-| has
ordered the commencement of a Corporate insolvency resolution process of the Mis.
MAAGRITA EXPORTS LIMITED on 29.01.2026 (Order copy was received by the IRP
on 03.02.2026).

Al Creditors of Mis. MAAGRITA EXPORTS LIMITED are hereby called upon to submit
their claims with proof on or before 12.02.2026 to the INTERIM RESOLUTION
PROFESSIONAL atthe address mentioned against entry No. 10.

The Financial Creditors shall submit their claims with proof by electronic means only. All
other Creditors may submit the claims with proof in person, by post or by electronic
means.

The claim may be submittedin thelr specified Forms: Form B - Operational Creditor (other
than workmen & employees, Form C - Financial Creditor, Form CA - Financial Creditor in
Aclass, Form D - Workmen/ Employee, Form E - Authorised Representative of Workmen
[Employees & Form F - Other Creditors.

Submission of false ormisleading proofs of claim shall attract penalties.

Dr. 5.R. SHRIRAAM SHEKHER
IBBUIPA-003/IP- N000144/2017-18/11598
AFA valid till 31.12.2026

Interim Resolution Professional

MAAGRITA EXPORTS LIMITED (Under CIRP)

Place : Chennai-600 020
Date : 04th February, 2026

Sd/-
L MANAGING DIRECTOR,
SOUTHERN RAILWAY

NOTIFICATION
Southern Railway - Chennai Division has proposed to engage
Part Time Dental Surgeon for Heaith Unit / Chennai Egmore /
Chennai Division / Southern Railway.

Name of the No. Qualification and Aamunasation
Post Hequired Experience
Part Time BDS with 3 years ¥ 36900/~
Dental 1 working experience Per Month
Surgeon (OR) MDS Consolidated

The terms and conditions are available online. Eligible candidates can
register online through;
sr.indianrailways.govin -> About SR -> Department -> Personnel ->
Chennai Division
(or)
By scanning the QR code:

Registration shali be done online oniy.
Opens @ 05/02/2026, Thursday - 10.00 AR
Closes @ 19/02/2026, Thursday - 05.45 P.M

Senior Divisional Personnel Officer / Chennai | .
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INDICATIVE ADVERTISEMENT
Subject: Recruitment of Regional Director Grade ‘A’ / Director in Level-13 on

[‘»T’ "'?4 RIS H2 ATetd, HINT WY

TR, 3 -t 7 fesl-110002
PANCHDEEP BH G, MARG, NEW DELHI-110 002
Website: www.esic.gov.in

Dated: 30.01.2026

Employees' State Insurance Corporatson
[Ministry of Labour & Employment, Govt. of India)

st wngen smiureri (Librarian Cum Caretaker)

(¢5-7700-24200, STS-4)

ot rifldms 1 (gaim) deputation basis (Including Short-Term Contract) in ES| Corporation.
QungiiEun’p. (porisflsoisuhnai) ES| Corporation has invited applications for 58 (Fifty eight) vacancy in the cadre of
b ¢ | et Asismomes oo i, Regional Director Gr. 'A’ / Director in Level 13 (Rs.1,23,100/ - 2,15,900/-) on
SR SHECHT, PO R deputation (including Short-Term Contract) basis for a period not exceeding 3 years.
e ol cfmiﬂ_"-'f’ e 5. No.| + Name of Post Method of Recruitment Scale of Pay No. of Posts
m:on Science (C L.LS) teplaflel srarflmg Gupblmses 1 Regionai Director Depijtation Leval-13 58
= = = Grade 'AY Director | {Including Short-Term| (Rs.1,23,100/-2,15,900/-)
iR S e Contract basis)
SyyEreanen (Fenear) eremr: 31 weafls aer GuearsEienuy (ora )bgemm o e ; - %
wﬁwm‘%ﬂé s 2 da by Grai() Gt An advertisement containing full details in this regard has been published in the 10-16
——— e —— Jan, 2026 issue of the Employment News. Those who are interested may go through
L : Litd L {e.nic.in ST [T

the issue for details or can log on to ESIC website www.esic.gov.in/circulars at Console
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no. 23898/2025 dated 26.12.2025 for details and downloading the Bio-data /
Curriculum Vitae proforma. Sd/-

(Ratnesh Kumar Gautam)
Insurance Commissioner (P&A)
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